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FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)
For the Attention of the Creditors of
M/s. SHAAN TECHNOLOGIES INDIA PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

M/s. SHAAN TECHNOLOGIES INDIA
PRIVATE LIMITED

Representative of creditors in a class
(Three names for each class)

2 | Date of incorporation of corporate debtor 08™ June, 2011
3 .Authorlty under Vthch corporate debtor is Regisar o Corapinies — Cheuing
incorporated / registered
4 Corp?rate .Identlty No. / Limited Liability U72200TN2011PTC080982
Identification No. of corporate debtor
Address of the registered office and NO.36, Mayura Complex,
2 rincipal office (if any) of corporate debtor 48 Deanspoa Mudalliess,
p p Y w Madurai, Tamil Nadu — 625001, India.
6 s ;Insobvendy Qommencement date in respect 23" December, 2020 [Order of NCLT,
'~ ”'..n._,qﬁg;qrgqgg}mgw Chennai Division Bench-I1 IBA/241/2019]
> PYfirfiated date of c)osure of insolvency 215 June, 2021
| resolution proce‘ss
Name and registration number of the UTHUKULI VENKAT RAO SUJATHA—
8 | insolvency professional acting as interim Reg No.: IBBI/IPA-001/IP-P01078/2017-
resolution professional 18/11791
9 Address and e-mail of the interim resolution | CA U V Sujatha
professional, as registered with the Board Insolvency Professionalﬂ
At arid 2oiatl to be nged dor 10/2, .Rams Court, Balaji Nagar 1st Cross,
d 1 the interi luti Advaitha Ashram Road, Salem,
10 correspondence with the interim resolution | 1. 4 Nadu — 636004
professional e-mail: suja2122@gmail.com
11 | Last date for submission of claims 06™ January, 2021
Classes of creditors, if any, under clause (b)
1 of sub-section (6A) of section 21, Not available as per information available
ascertained by the interim resolution with IRP.
professional
Names of Insolvency Professionals
identified to act as Authorised :
13 Not Applicable




www.ibbi.gov.in = Quick Links—>
Downloads = IBBI(Insolvency Resolution

Process for Corporate Persons) Regulations,
2016 .

(a) Relevant Forms and
(b) Details of authorized representatives

14 are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the M/s SHAAN TECHNOLOGIES INDIA
PRIVATE LIMITED on 23™ December, 2020 [IBA/241/2019].

The creditors of M/s SHAAN TECHNOLOGIES INDIA PRIVATE LIMITED are hereby
called upon to submit their claims with proof on or before 06™ January, 2021 to the interim
resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

The Proof of Claims is to be submitted as per following specified forms.

Form B — For claims by Operational Creditors

Form C - For claims by Financial Creditors

Form D — For claims by Workmen and Employees

Form E — For claims by authorized representatives of Workmen and Employees

Submission of false or misleading proofs of claim shall attract penalties.

Date : 27-12-2020 UTHUKULEVE G S B
Pl «Hal Interim Resolution Professional
A A Regn.No: IBBI/IPA-001/IP-P01078/2017-18/11791
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COP-ING WITH THE PANDEMIC

2020 is a year like no other, trying. The year saw police department waging a war
against criminals and an invisible enemy: Coronavirus. The virus attacked hundreds
of men in khaki and even killed three. But the department has managed to deal with
it by devising new strategies. Vignesh V @ Madurai

SSI P Malarsamy
SSI Pandi
SSIN Uma Shankar

As there arose a need for
additional police strength, the
department recruited 529
persons during the lockdown

Inspector General of Police (IG)
South Zone Dr S Murugan, City
Commissioner of Police Prem
Anand Sinha, Deputy Inspector
General of Police (DIG)-Madurai S
Rajendran, Superintendent of
Police (Madurai) Sujit Kumar and
Deputy Director (south region) of
the Fire and Rescue Service
Department (TNFRSD) N
Vijayakumar and District Officer
of the department S Vinoth

® Kunnathur village panchayat
president P Krishnarajan and
the panchayat helper
Munayasamy were hacked to
death. K Senthil (40), brother
of notorious rowdy ‘Varichiyur’
Selvam, and his relative P
Balaguru (46) were arrested
later

® G Lavanya (35) of Bharathi
Ula Street was murdered by her
husband and his aides for
property

® A five-member gang of armed
men hacked V Murugan (40), a
patient undergoing treatment
at ICU of Government Rajaji
Hospital, to death. The suspects
were arrested later

® Three of a family arrested in
connection with a female
infanticide in Checkanurai police
station limit.

The long-running war between
VK Guruswamy and Rajapandi
gangs is continuing in this year as
well. Two petrol bombs were
hurdled at the house of former
DMK zonal chairman VK
Gurusamy, damaging eight
vehicles parked in the area. The
notorious rowdy, wanted in 25
cases and a prime accused in the
gang war, S Kalimuthu alias
Vellaikaali (32), was arrested and
he was detained under Goondas
Act.

Seven persons were arrested for
attempting to convert Z3.85 lakh
Brazilian currency through illegal
means. Similarly, the city arrested
also arrested a 5-member gang
for stocking 239 counterfeit 500
denomination notes. A 32-year-
old history-sheeter posed as a
police personnel and cheated 9
persons in Madurai and Sivaganga
districts by seizing their
properties. He had claimed that
they had violated the 144 CrPC in
Madurai and Sivaganga districts.

A quack, Selvaperumal of
Mettu Street in
Bethaniyapuram, booked
for administering an
expired medicine to a
patient who approached
him, complaining fever.

Tiruparankundram
Subramaniyasamy Temple
elephant Deivanai killed its

mahout S Kalidass alias
Kali; A dog sacrificed its
life to save its owner
during a country made
bomb explosion at
Goundanpatti near
Palamedu

Q

Petrol bombs were hurdled at
the house of former DMK
zonal chairman VK Gurusamy,
damaging eight vehicles
parked in the area. And, a
rowdy, wanted in 25 cases,
S Kalimuthu was arrested
Sources

The CB-CID officials conducted an inquiry related to arrested Sri Lankan criminal
Angoda Lokka; Nine were arrested in connection with PM Kisan scam in Madurai

<

In the wake of Sathankulam custodial death case,
the Executive Director of People’s Watch Henri
Tiphagne in Madurai has demanded to set up the
state/district police complaints authority to inquire
the allegations like misconduct and abuses of police
personnel in district/state level as “it would bring
change in police culture”.

family members claimed he died due to custodial
torture but the police attempted to project it as
suicide. Subsequently, two police officials
were transferred.

Similarly in April, an aged man A
Abdul Rahim alias Kuttai
Maraikayar died allegedly due
to police attack. Though the
family initially staged a
dharna, they

withdrew it later. j

A 20-year-old youth Ramesh of Anaikaraipatti
village was found hanging after he was allegedly
taken to police station for questioning in connection
with his brother’s elopement with a minor girl. The T §

Two firemen killed wihile fighing fire in the city
limit on the day of Deepavali.

Panchaloga idols were
stolen from Sri
Petchiamman Temple
in Madurai city. The
idols were later
recovered and three
persons were arrested
in connection with
the case.

EXPRESS ILLUSTRATION

EXPRESS NEWS SERVICE
@ Madurai

SOUTHERN Railway has can-
celled the Tejas Superfast Ex-
press from January 4 due to
poor patronage of passengers
and the refund for the re-
served tickets would be

Madurai Tejas special

train (6 days a week, ex-

cept Thursday) leaves
Chennai Egmore at 06.00 am.
and reaches Madurai at 12.20
pm on the same day. In the Re-
turn Direction, Train No.
02614 Madurai to Chennai
Egmore Tejas Special train (6
days a week, except Thursday)

Southern Railway cancels Tejas Exp

leaves Madurai at 03.15 pm
and reaches Chennai Egmore
at 9.30 pm on the same day. In
view of the pandemic, the
number of passengers
travelling in Tejas has re-
duced drastically.

Speaking to TNIE, an

official from Madurai

disbursed to the pas- 4 = Division of Southern
sengers soon. | AR Railway said that the

Train No. 02613 | o o .I." Chennai - Madurai
Chennai Egmore to | »—w=—— Tejas Express was

occupied by only 43

per cent of passengers

in October and in Novem-

ber, the express train saw an

attendance of below 50 per
cent passengers.

Refund would be given to
the passengers who had
booked tickets in Tejas Super-
fast Express.

Railway extends
festival special trains

Madurai: Southern Railway has
extended all festival special
trains. Officials said that train
no.06352 Nagercoil to Mumbai
special train would be
extended from January 3 to
January 31. Train no.06351
Mumbai to Nagercoil Express
has been extended from
January 4 to February 1. Train
no.06053 Madurai to Bibaher
weekly special train would be
extended from January 7 to
January 28, he said. The
following trains running
between Rameswaram and
Okha, Tirunelveli and Bilaspur,
Tirunelveli and Mumbai Dadar,
and Tirunelveli and
Gandhidham are extended.

Fishermen observe 16th anniversary of Tsunami

EXPRESS NEWS SERVICE
@ Thoothukudi

FISHERMEN stayed away from
fishing to mark the 16th anni-
versary of Tsunami which
killed several hundreds of peo-
ple. The Tsunami waves struck
the Coromandel coast on De-
cember 26, 2004 and devastated
the coastal regions.

In Thoothukudi, the giant
Tsunami waves washed away
three fishermen and nine per-
sons were Kkilled at different
tourist places. At least 19,625
families were affected. The
fishermen who belong to mech-
anised fishing vessels and
country boats stayed away from
fishing, and held special
prayers. They lit candles and
also showered flower petals and
poured milk in the sea.

Residents pay homage to
the victims in Nellai

Tirunelveli: Residents of
Idinthakarai paid homage to the
victims of Tsunami on Saturday.
Marking the 16th year of the
tragedy, they conducted a prayer
ceremony in nearby churches and
later poured water, sprinkled
flower petals in the sea waters
paying homage to the victims.

)

Floral tribute for victims
at Tsunami memorial

Nagercoil: On the 16th Tsunami
anniversary, the residents offered
floral tribute and prayed at the
Tsunami cemetery. At Kottilpadu
coastal village, parish priest
Father C Raj began a silent
procession. Similarly, floral tribute
was paid to the victims at other

Collector M Arvind offering floral tribute at the Tsunami memorial, Kanniyakumari coastal villages in the district.

FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

dorel §6 <

Canara Bank

(A Government of India Undertaking)

THENI BRANCH

GOVERNMENT OF TAMIL NADU
) DIRECTORATE OF MEDICAL EDUCATION
KILPAUK, CHENNAI 10.

Notification
Admission to M.Phil Clinical Psychology 2020-2021 session

CHANGE OF
DATE OF BIRTH
I, Ex.No 14493371W Rank: NK,
E.KUMAR Son Of Esakkimuthu, Indian,

Hindu, Aged 57 Years, residing at

For the Attention of the Creditors of
M/s. SHAAN TECHNOLOGIES INDIA PRIVATE LIMITED

RELEVANT PARTICULARS

1 | Name of corporate debtor

M/s. SHAAN TECHNOLOGIES INDIA
PRIVATE LIMITED

2 | Date of incorporation of corporate debtor

08th June, 2011

Authority under which corporate debtor is

resolution process

3 incorporated / registered Registrar of Companies - Chennai
Corporate Identity No. / Limited Liability

4 Identification No. of corporate debtor U72200TN2011PTC080982

5 Address of the registered office and gg .ggém%ﬁr?wiggqlfls?éet
principal office (if any) of corporate debtor Madurai, Tamil Nadu - 625001, India.

6 Insolvency commencement date in respect 23rd December, 2020 [Order of NCLT,
of corporate debtor Chennai Division Bench-I IBA/241/2019]

7 Estimated date of closure of insolvency 21st June, 2021

Name and registration number of the
8 | insolvency professional acting as interim
resolution professional

UTHUKULI VENKAT RAO SUJATHA -
Reg No.:IBBI/IPA-001/IP-P01078/2017-
18/11791

Address and e-mail of the interim resolution
professional, as registered with the Board

CA UV Sujatha,

Insolvency Professional, 10/2, Rams Court,
Balaji Nagar 1st Cross, Advaitha Ashram Road,
Salem,Tamil Nadu - 636 004.

e-mail : suja2122@gmail.com

Address and e-mail to be used for
10 | correspondence with the interim resolution
professional

CA UV Sujatha,

Insolvency Professional, 10/2, Rams Court,
Balaji Nagar 1st Cross, Advaitha Ashram Road,
Salem,Tamil Nadu - 636 004.

e-mail : suja2122@gmail.com

11| Last date for submission of claims

06th January, 2021

Classes of creditors, if any, under clause (b)
12 | of sub-section (6A) of section 21, ascertained
by the interim resolution professional

Not available as per information available
with IRP

Names of Insolvency Professionals

identified to act as Authorised Representative
of creditors in a class

(Three names for each class)

13

Not Applicable

(a) Relevant Forms and
14 | (b) Details of authorized representatives
are available at:

www.ibbi.gov.in — Quick Links —
Downloads — IBBI (Insolvency Resolution
Process for Corporate Persons) Regulations,
2016.

2020 [IBA/241/2019).

mentioned against entry No. 10.

Form B - For claims by Operational Creditors
Form C - For claims by Financial Creditors
Form D - For claims by Workmen and Employees

Date : 27-12-2020
Place : Salem

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the M/s SHAAN TECHNOLOGIES INDIA PRIVATE LIMITED on 23rd December,

The creditors of M/s SHAAN TECHNOLOGIES INDIA PRIVATE LIMITED are hereby called upon to submit their
claims with proof on or before 06th January, 2021 to the interim resolution professional at the address

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submitthe claims with proof in person, by post or by electronic means.
The Proof of Claims is to be submitted as per following specified forms.

Form E - For claims by authorized representatives of Workmen and Employees
Submission of false or misleading proofs of claim shall attract penalties.

UTHUKULI VENKAT RAO SUJATHA
Interim Resolution Professional
Regn.No:IBBI/IPA-001/IP-P01078/2017-18/11791

E-Auction Sale Notice for Sale of Immovable Assets under
the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 read with
proviso to Rule 8 (6) of the Security Interest
(Enforcement) Rules, 2002
Notice is hereby given to the public in general and in particular to the
Borrower (s) and Guarantor (s) that the below described immovable
property mortgaged/ charged to the Secured Creditor, the
constructive/physical possession of which has been taken by the
Authorised Officer of Theni Branch of the Canara Bank., will
be sold “As is where is”, “As is what is”, and " Whatever there
is” on 29.01.2021, for recovery of Rs. 2,10,49,397/-(Rupees
Two Crore Ten Lakh Forty Nine Thousand Three Hundred
and Ninety Seven only) as on 19.12.2020 and further interest
there on from 01.12.2020 + cost due to the Theni Branch of
Canara Bank from RamarS.
The reserve price of the Property 1 and Property 2 will be Rs.
59,30,000/- (Rupees Fifty Nine Lakh Thirty Thousand
only)+ Rs. 24,00,000/- (Rupees Twenty Four Lakhs only)
resp. and the earnest money deposit will be Rs 5,93,000/-
(Rupees Five Lakh Ninety Three Thousand only) and
2,40,000/-(Rupees Two Lakh Forty Thousand only) resp.
The Earnest Money Deposit shall be deposited on or before
28.01.2021,4.00 pm.
Details and full description of the property(ies):
(Mention the properties as mentioned in MODTD)
All the part and parcel of the Land and Residential building bearing
D.No E157 over an extent of 1897.5 Sqgft bearing Plot No.E157
situate in Ward No.93 Santhanam Road T.V.S Nagar, Madurai
Corporation comprised in Re-Survey No.130 of Madakulam Revenue
Village, Madurai South Taluk, Madurai No.4 Joint Sub Registration,
Madurai South Registration District bounded by : On the North by :
Road, On the South by : Plot Nos. E149 and E150 Houses, On the
East by : Plot No. E156 House, On the West by : Plot No. E158 House
All the part and parcel of the land and Residential building situated at
Theni District, Bodinayakkanur Municipality, land and Residential
Building measuring 992.02 Sqft comprised in S.No.3124/1 Old Door
No-134A and New Door No-15 Situate At Ward No-26 ,Chinna
Sowdamman Kovil Street,Bodinayakkanur, Bodinayakkanur Sub
Registration,Periyakulam Registration District bounded by : On the
North by : Chinna Sowdamman Kovil Street in S. No. 3175, On the
South by : Kaliyappa Nadar House in S.No. 3114, On the East by :
Subramani Partition House in S. No. 3124/1, On the West by :
Muthusamy Chettiar and others House in S. No. 3124/1
For detailed terms and conditions of the sale please refer the link “E-
Auction” provided in Canara Bank’s website (www.canarabank.com)
or may contact Chief manager, Theni Branch canara bank, Ph. No.
04546-255009 or Manager Theni Branch, Ph. No 04546- or Regional
Office, during office hours on any working day.

Date : 19.12.2020
Place : Theni

Authorised Officer
Canara Bank

Service Provider : M/s. E - Procurement Technologies Ltd,
Mr. Praveen kumar Thevar, Mobile 09722778828,
09655591945, Email : praveen.thevar@auctiontiger.net

Education. Goals. And game changing decisions.

Every Monday with
THE NEW INDIAN EXPRESS

Door No.8, Subramaniasamy Kovil
Vadakku Mada Veethi, Sattur - 626203,
District Virudhunagar, State Tamil Nadu.
In all My Army Records my Wife's
V.MEENAKSHI Date of Birth was
Wrongly entered as 13.04.1969. I
Solemnly affirm that my Wife's comect
Date of Birth is 17.04.1969 as per all

documents. £ MAR (Husband)

Filled in application forms are invited for admission to M.Phil
Clinical Psychology course at the Institute of Mental Health,
Kilpauk, Chennai. For downloading the application with
prospectus kindly visit our websites www.tnhealth.tn.gov.in
&www.tnmedicalselection.org.

Commencement of downloading of application forms: 27.12.2020.
Last date submitting filled in application forms: 05.01.2021 - 5.00 PM

DIPR/1324/DISPLAY/2020 DIRECTORATE OF MEDICAL EDUCATION

@I STATE BANK OF INDIA

KODAIKANAL BRANCH - (00799)
No:71/191, Anna Salai, Kodaikanal - 624 101, Dindigul District.

POSSESSION NOTICE (For Immovable Property - Rule 8(1))

WHEREAS the undersigned being the Authorized Officer of the STATE BANK OF INDIA,Kodaikanal
Branch, under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
(No.3 of 2002) and in exercise of the powers conferred under section 13(2) read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002, issued a Demand Notice to the below mentioned Borrower(s) / Guarantor(s) on the below
mentioned Demand Notice dates to repay the amount within 60 days from the date of receipt of the said notice.

The below mentioned Borrower(s) / Guarantor(s) having failed to repay the amount, notice is hereby given to the
Borrower(s) / Guarantor(s) / Legal Heirs and the public in general that the undersigned has taken possession of the
properties described herein belonging the below mentioned Borrower(s) / Guarantor(s) in exercise of powers conferred
on him under section 13(4) of the said Act read with Rules 8 & 9 of the said rules on this S.No: 1to 2: 23.12.2020.

The Borrower(s)/Guarantor(s) in particular and the public in general are hereby cautioned not to deal with the
properties described herein below and any dealing with the properties. The Borrower(s)/Guarantor(s) attention is
invited to provisions of Sub-section (8) of secetion 13 of the Act, in respect of time available, to redeem the secured
assets.

I) Borrowers Name : K M Stores, Mr.Abdul Majeeth(Legal Heir of M K Mustafa), Mrs.Sarifa begum
(Legal Heir of M K Mustafa), Ms. Saleema (Legal Heir of M K Mustafa), Ms.Safeka Banu (Legal Heir
of M K Mustafa). Guarantors :Mr.Abdul Majeeth(Legal Heir of M K Mustafa), Mrs.Sarifa begum
(Legal Heir of M K Mustafa), Ms. Saleema (Legal Heir of M K Mustafa), Ms.Safeka Banu (Legal Heir
of M K Mustafa), Mr.M.K.Siraj, M.K.Sulthan, Mr.M.K.Ismail. Account Nos.(30165888776) Demand Notice
u/s 13(2) date : 10.02.2020. Liability as on 05.02.2020 : Rs.36,17,395 (Rupees Thirty Six Lakhs Seventeen thousand
Three hundred and Ninety Five only)+ further interest from 06.02.2020 and incidental expenses, cost, charges, etc.,
Liability as on 30.11.2020 : Rs.42,76,234( Rupees Forty Two Lakhs Seventy Six Thousand Two Hundred and Thirty
Four only)+ further interest & Costs thereon from 01.12.2020.

Details of Immovable Property: Dindigul Rd, Kodaikanal Sd, Kodaikanal Taluk & Town, Mudhaliapuram 4th
Street under Kodaikanal Survey No : 375/B-17, B-18 Correlated in the Settlement New Survey No Ward D,
Block3, T.S.No:82, House Property Bearing Door NI:7/7, Measuring 8 1/4 Cents Bounded on : East by : Tuticorin
B.V.Naidu Bungalow, South by : House of Mr.Narayanasamy Pillai, North by : 12 feet East-west Road, West by :
Property of Mr.Sri Krishna Naidu. Within The Above boundaries, a house Property measuring : East west : 20
feet, North South : 31 feet & Another measuring, East west : 48 feet, North South : 21 feet. with all its amenities
etc., and situated within the Registration District of Dindigul, Sub-Registration District of Kodaikanal and within
the Kodaikanal Municipality Limits. (Schedule of Immovable property mortgaged to the Bank, belonging to 1.
(late) Sri.M.K.Mustafa s/o Shri.P.A.M.Khader Mydeen Rowther Residing at 7-167, Mudhaliarpuram 4th Street,
Kodaikanal. 2. Shri.M.K.Sulthan S/o.Shri.P.A.M.Khader Mydeen Rowther Residing at 7-7D, Mudhaliarpuram 4th
Street, Kodaikanal. 3. Shri.M.K.Ismail S/o. Shri. P.A.M.Khader Mydeen Rowther Residing at 7/22,
Mudhaliarpuram 4th Street, Kodaikanal. 4. Shri.M.K.Siraj S/o0.Shri.P.A.M.Khader Mydeen Rowther Residing at 7-
7D, Mudhaliarpuram 4th Street, Kodaikanal.)

ITI) Borrowers Name :Ms M.K. Mustafa and Brothers, Mr.M.K.Sulthan, Mr.M.K.Siraj, Mr.M.K.Ismail,
Mr.Abdul Majeeth(Legal Heir of M K Mustafa), Mrs.Safeha Banu (Legal Heir of M K Mustafa), Ms.
Saleema (Legal Heir of M K Mustafa), Ms.Sarifa Begum (Legal Heir of M K Mustafa). Guarantors :
Mr.M.K.Sulthan, Mr.M.K.Siraj, Mr.M.K.Ismail, Mr.Abdul Majeeth, Mrs.Safeha Banu (Legal Heir of M
K Mustafa), Ms. Saleema (Legal Heir of M K Mustafa), Ms.Sarifa Begum (Legal Heir of M K Mustafa)
Account Nos.(37779741484 & 34548910390) Demand Notice u/s 13(2) date : 28.01.2020. Liability as on 23.01.2020
: Rs.51,93,947/- (Rupees Fifty One Lakhs Ninety Three thousand Nine hundred and Forty Seven only)+ further
interest from 24.01.2020 and incidental expenses, cost, charges, etc., Liability as on 30.11.2020 : Rs.39,24,409/-(
Rupees Thirty Nine Lakhs Twenty Four Thousand Four Hundred and Nine only)+ further interest & Costs thereon
from 01.12.2020.

Details of Immovable Property: Dindigul Rd, Kodaikanal Sd, Kodaikanal Taluk & Town, Mudhaliapuram 2nd
Street under Kodaikanal Township No : 375/B-16, Correlated in the Settlement New Survey No Ward D, Block3,
T.S.No:51, an extent of 0.02.0 Ares in ward 7 commercial Property bearing Old Door No:7/22-A in New Door
No:(22)-16-19 meauring 2592 sq.ft bounded on North by : Bajanai Madam Lane, East by : Mudhaliapuram
South-North Road, South by : Jothinadar House & Lane, West by : Mudhaliapuram South-North Road. (Schedule
of Immovable property mortgaged to the Bank, belonging to 1. (late) Sri.M.K.Mustafa s/o Shri.P.A.M.Khader
Mydeen Rowther Residing at 7-167, Mudhaliarpuram 4th Street, Kodaikanal. 2. Shri.M.K.Sulthan
S/o.Shri.P.A.M.Khader Mydeen Rowther Residing at 7-7D, Mudhaliarpuram 4th Street, Kodaikanal. 3.
Shri.M.K.Ismail S/o.Shri.P.A.M.Khader Mydeen Rowther Residing at 7/22, Mudhaliarpuram 4th Street,
Kodaikanal. 4. Shri.M.K.Siraj S/o. Shri. P.A.M.Khader Mydeen Rowther Residing at 7-7D, Mudhaliarpuram 4th
Street, Kodaikanal.)

Date :23.12.2020
Place : Kodaikanal

Authorized Officer
State Bank of India.
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Sealed tendersare ivled ey fom CorpaeE ey

| Menufacturer of Tea Processing Mechinery / Machineries having its own manfacturing unit n India for carrying

|out - “Basic Renovation, Replacement of Obsolete Machinery and Upgradation of Existing Machinery in

5INDCOSERVE Tea Factories " in T Nigiis disrict

Tender documents and olher details can be oblained from the office of the INDGOSERVE, No.35, Church Road,

643101, The Nigis Dstrc, Taminacuon paymerd of Rs.5 000
10

LAW ADMISSIONS

3 Year Degree Course / 5 Year Degree Course

LL.B Management Seats
INDIRA PRIYADARSINI LAW COLLEGE

QoupQufurei () Pieirs sjgasi sjiaims,
Qg A pei Gami i,

SBYETG o Qoued) aumflu,

@i g, GORET0 o Grued amflu wmfls e,
S, Qosiromr-600 101, AgrameGu o

ST

B8 OB Heweo LdOID Heuned Bewen auniid (BpieeTmisEBésNeaT Saune Sitonerib
BevLpen) efaet 2016-61 6 Geir S

M/s. SHAAN TECHNOLOGIES INDIA PRIVATE LIMITED &

ugend g - aung Sifleflliy

OpnLieLD

1 | Boiever sLement Guut

I/s. SHAAN TECHNOLOGIES INDIA PRIVATE
LIMITED

2 | Brieen sLement gieubs God

08 &b GaB. szein 2011

Gusoremtt sflpuensr () Gosneu — 97909 59404

= pafl sugeumis o@iouei  — 94444 23101
QerwgpQumureri () iane sjgiam,
G Qar 1327 o220

Anjaiah Road, Ongole, A.P(Affiliated to Acharya University
& Approved by BCI New Delhi) Ph: 08592-2341

The Institution Established in 1991 and well reputed in the
University area Offering Management Seats for the

Academlc Year 2020-21

For3 Year LLB 10, +2, Degree Course 45% in any Degree or Equillent
For 5 Year LLB 10, +2 or Equillent 45% at Intermediate or Equillent
C.V.Ramakrishna Rao MA, ML,
Secretary and Correspondent

Ongole Railiway Station is 298 K From Chennai Central Railway Station
contact: Dr.K. Nataraja Kumarwm., phd,
Princip
Cell No: 09440591 678

[EH |NDGOSERVE Coonoor - The Nilgiris

DER NOTI

cer Companies Act 1956, Amended Act 2013 /

(Rupegs Five Thousand Only) by

2ASDG 2L
QamfsypL L

00AM and 05.45PM.

‘Tender aocumenls may also be downloaded from the website www.tenders.tn.govin and
rve.com The dovnloaded Tender document should be_submitted along

g with the Demand Draft of

o’ o | wwweindcoserve.
2 LBl | e Fve Thousand Only) cravmin favourof e INDGOSERVE, payabi  Coonoor Branch.

sl wp
b QuTsIS

Last date and Time for Issue of Tender document
Last date & Time for recelpt of sealed Tender Document

28.01.2021 upto 11.00 AW

Date and Time of opening of Technical Bid

[
| 29.01.2021 upto 01.30 PM
| 29.01.2021at03.00 PM

Sioop  Fpies

@r B & ar

uriherdetalls

(canbegathered by contactingthe General Manage, INDCOSERVE, Cooncor TeleproneNo, +91-423-2231:
DIPR) 468) TENDER2020

CENERAL MARAGER, NOCOSERVE fanter \nvmnn Authority

G g pai GanLi
ESERVICES
Striving to Save Energy
Texservices is the authorised Danfoss sales partner for past 25 years
and the only Danfoss Service Centre for whole South India and the
only Drive pro partner in India.

We have supplied thousands of AC drives toall industries. We are
also in the field of power quality and provide solutions for harmonic
mitigations.

Danfoss Denmark company is the global leader in manufacturing
of AC drives/inverters, HVAC and other products.

We require experienced as well as fresh qualified candidates

for our sales, service and R&D.

FOR SALES AND SERVICE ENGINEERS : Diploma / Degree
in EEE/ECE and sales and service of any make AC drives in
industries and experience in textile mills is preferable.

For R & D : Experi in D in PLC and automation,
Embedded C, VB.net, SQL server, ASP.net, C#, Javascript, Efc.,
Salary will be at par with professional industries.

Please apply within a week through mail

TEXSERVICES

4/33H, Trichy Road and L&T by pass Junction

Chinthamanipudur, Coimbatore-641 103. PH: 99943 78104
Email : office@texservices.in | Web: www.texservices.in

BleudbsLo/LBey

3 | B8 oo & Apimer sema

sLAUEE6T LSETSTIT - AosTEne. HEHBIG

BrjeueT SlenLLITeT ST BpIsueT BLenen e

\einanghac

4 o ) U72200TN2011PTC080982
QUDITGESLLLL SlepLWITET 6Tegar
Brieuer sLameTsT LBy St No.36, Loy smbLlendei,

5 | wpmib wmeTsDI Sigas Wes 48, e W) A, WEHS.
Gy gBs@d Baniifen) HUPHG - 625001, BpSun

o | B sLomeiar Sanc S 23/ \gstburt / 2020 (NCLT Qigsimement @torie-l,
sessiuL Gog i s - 1BA241/2019)
Beued SIOTET BEOLPEOD PRy e

7 © 5Goe Cofl 21/ egeir / 2021

. UTHUKULI VENKAT RAD SUJATHA -

g | Bewohene Siuner Buamme GruuBL | | oo e BRYIPA-001IP-POT078/2017-

B> Bueorien Gut ppI> ey e | 5 =
CA UV Sujatha,

et ufe| ArigTeTLR BaLbaTe
9 | Aioner Buenicr wseur b

Insolvency Professional, 10/2, Rams Court,
Balaji Nagar 1st Cross, Advaitha Ashram Road,
Salem, Tamil Nadu - 636 004.

e-mail : suja2122@gmail.com

OBNLiSETT BavLbsne Siomer
B waal PO BeTanEas

CA UV Sujatha,

Insolvency Professional, 10/2, Rams Court,
Balaji Nagar 1st Cross, Advaitha Ashram Road,
Salem,Tamil Nadu - 636 004.

e-mail : suja2122@gmail.com

11| Gemflasssemen AoMilss s d God

06/ egeureurfl / 2021

Sifley 21. 2_u ifley Ge)

B BenLbse St
© i GeLwiucL g

12 | sLér auprBwaIiseT axBlY, Gaup gESEIL

o Coap (e &
BenLbsne Sioner Hyswrflb 2_erer

Lonen BueRTed U Lig GHRD Bbeosd

su@umwl s@ BL6T eupRIBWLETEee0T

SlemLwnemd

otco No. SCBIIZ4IDE2020

TAMIL NADU SLUM CLEARANCE BOARD

NOTICE INVITING TENDER
FORM OF CONTRACT ; "LUMPSUM" (TWO COVER SYSTEM

MADURAI CIRCLE
Datod: 23.12.2020

TNSCE / Government Departmer

’ : A 4
supersrbe 0 bs nclosed n B cover, areinvie fom th ragistared contactors nder Class and above

Engin
Tami Naou sum Ciarance Bvavd 5 Xk Nigar M Fose Mseurs 25 uplo300PMon |z 01,2021 2nd the

Serutiny Comitte

HIGH COURT OF MADRAS

NOTIFICATION No.159/2020

BnCLOLEL gsmm Byewnlsér QLTS
(@einauns Siflefigi> 3 auwiae)
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